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New Victoria Mills, Kanpur

4332. SHRI S. M. BANERJEE:
Will the Minister of FOREIGN
TRADE be pleased to state:

(a) whether the New Victoria
Mills, Kanpur, which has since been
taken over by the Textile Corpora-
tion cof India, has started function-
ng;

(b) if not, the recason for the dec-
lay; and

(c) the steps taken by Government
to 1(lexpedite the functioning of the
Mill?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
(SHRI RAM SEWAK): (a) to (c¢).
The management of the New Vic-
toria Mills Co. Ltd,, Kanpur has been
taken over by the Govt. under Sec-
tion 18A of the Industries (Develop-
ment and Regulation) Act, 1951. The
mill has not yet started functioning
as cash credit and other limits have
so far not bccome available, How-
ever, the trial running of the machi-
nes has been commenced recently
and the mill will start normal work-
ing after finalisation of cash credit
and other limits which are being pro-
cessed with a commercial bank.
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Restrictions imposed by Reserve

Bank of India on Cotton Advances

4334, SHRI DEORAQO PATIL: Will
the Minister of FOREIGN TRADE
be pleased to state:

(a) whether the Reserve Bank of
India has imposed restrictions on ad-
vances for purchase of Cotton at pre-
sent when the cotton-growers are
selling their cotton in the markets;

(b) whcther it has resulted in dec-
line the prices of cotton;

(c) whether Government are in
receipt of the memorandum or any
telegram from the Shetakari Sabha,
Amaraoti (Maharashtra) requesting
Government to  withdraw the said
restrictions; and

(d) if so, the steps which Govern-
ment have taken in this regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
(SHRI RAM SEWAK): (a) The cur-
rent credit levels for cotton have
becn in operation since May, 1969 and





